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SeIzlm of Oonments reJatIq .. , ..... 
Belt1 ... aDd cote. MUll Ud. 

7678. SARI GADILINGANA GOWD: 
Will the MiDister ot HOME AFFAIRS be 
pleased to state : 

(al whetber it Is a fact tbat books, 
papers and documents of certain yean were 
seized by the Special Police Establisbment 
from the India Belting and Cotton Mills 
limited, Serampore, West Bengal as early 
III in 19-'9 in connection wltb forgery and 
improper us. of an imporl licence by Ibe 
lhea mana.emc:nt of tbe comp8Jly ; 

(b) It so, whether 6nal aClion has been 
laken ; and 

(c) if not, tbe reasons for the delay and 
Ihe names of petsbll!l imrolved In It ? 

THE MINIS~R OP STATf! IN THE 
MINISTRy OF HOM!! AFPAIIlS (SHRI 
VIDYA CHARAN SHUKLA): (a) and 
(h). Certain dcx:uments w.... seitee! in 
1960 by tbe Special pOlice Estllbliah_t 
from the premises of MIs. India 8eltillg 
and Colton Mills Ltd., Scrampore apinst 
whom there wera all4118tloll5 of improJltr 
use of material imported by them aaainst 
aD import licence issued to them. The 
court proceedinp alains! the firm was 
quashed by the Hish Court and the lIup-
reme Court did not allow special Mav, to 
appeal. 

(e) Does not arise. 

Colleetioa ot ttaed 1ax III Delbl 

1679. SHill MADHU LIMA VB : 
SHRI KANWAR LAL GUPTA: 

Will tbe Minister of TII.ANSl'ORT 
AND SHIPPING be pleased to state : 

(a) whether it is a facl that people have 
to wail 10D' bours at tb.ollicel/bootbs 
opened for collelltiOll af rGlld tax for molor 
vehicles in Delhi for the year 1968-69 ; 

,\) \\IhotMt it is also a tact that people 
ha_ bIllA waiting 1ft tile suft for lOiII boun 
to let this facility ; 

(e) what stlecific steps are belnl lalcen 
by Goftmment to see that people do not 
have to ... *It for more tban • feW mlJlules 
10 get the tall tokenS ldIi! tIIul sue flIe 111111 
hIND 10It. fa _ ~ Dr kIIIl\YtItr at 

(d) whether Government bave a pro-
posal for elltendinl the last date or collec-
tion of road taua al the booth opened at 
Nortb Block? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF TRANSPORT AND SHIP-
PING (SHRI BHAKT DARSHAN): (a) 
and (b). According to Ihe Delbi Adminis-
tration, while there is a heavy rush at tbe 
tall collcctiDi olli_fOOolhs, il iI not a fact 
that people have to walt for lena houn. 
Tents have also now been provided for the 
convenience of the tax payers. 

(c) 84 counters bav. '-at opeaN for 
tb. ""lltlction of molor vecbicle tax in 
DUbi. A 8,._ of il8nina ''10k ... '' bas 
allo IIeeo iatroduced to redlle:. the q_. 

(d) No. Sir. The lut date tor tbe pay-
ment of Ihe tax is fixed by the Delhi Ad-
ministratloll under the Delhi Motor Vehi-
cles Taxation A~I, 1962. 

Road Detelopment la Tri ...... 
7680. SHRI MANIKYA BAHADUR: 

Will Ib~ Minister ot TRANSPORT AND 
SHlpPtNG be pleased 10 stale : 

I.) who&ller aD), ach_ for t4lad ..... 
lopmoDl in Tripura in 1968-6!I h.. bien 
submit"" by that Oovorn~t fClr Calilral 
Govern_nt's approval ; 

(b) if so, whether the same has roOt 
OovorJlllllnt'. approval; 

(e) the broad outlines of the scheme IUId 
its cost ; and 

(d) what C.Dtl'lll auistaacc wOllld be 
given for implcmcntati(lo tbONGf ? 

THE DEPUTY MINlIITSR IN THE 
MINISTRY OF TRANSPORT AND SHIP-
PING (SHRI BHAKT DARSHAN): (a) 
to' (c). The Govemme.nt of TripUl"a sub-
mitted their Annual Plan for 1961-69 to tho 
Planning Commission for road developmenl, 
involvina a total outlay of Rs. I3s.n lUlls 
which envisaged the followiDJ works : 

(as. io lakbs) 
2 3 -' --~~~~~~--~~ 1. AprtaJa-Assam Road 

including replacement 
of SPT bridees and 
cnJvetts etc. 36.81 

2. Aaamlll-UdAlpur~ab-
1'008",r.a 6.14 

~_ Cllkes/boocbs i all4 ' _..:.:.-.:===:::::::..:.::::;::.--=;::;.=-:-3. AIb •• ...,..,.a road. 13.l0 
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4. Major District roads 

lind other District 
Roads. 75.36 

S. Rural Roads 3.06 
6. Soil testing laboratory 

survey of bridges etc. 1.06 

Total 135.53 
The total Plan outlay approved for 

Roads during 1968-69 is Rs. 90 lakhs. 
(d) No financial assistance is given to 

the Tripura Government specifically 
for road. development works. They are 
siven grants-in-aid for covering the entire 
dclicit .in their O)Ierall revenue expenditure 
and ·Ioam to meet. their net capital expendi-
ture (i.e: expenditure minus recoveries). 

Secarlty Arcallcements at Kutch Border 

7681. SHRI VIRENDRAKUMAR 
SHAH: Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) whether the Gujarat Chief fl{inister 
had talks with the Prime Ministcc and the 
Home Minister in New Delhi on the 22nd 
March, 1968 on ·the steps to be taken to 
strengthen the security arrangements along 
the Kutch border, in view of the large scale 
intrusion of Parkistani fishing vessels into 
the area; 

(b) if so, the Chief Miniltcc's appraisal 
ofthe security problem in tbe area ; and 

(c) the outcome of the talks ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VIDYA CHARAN SHUKLA): (a) Yes, 
Sir. 

(b) and (c). It was agreed that aU 
necessary steps should be taken for the 

life and passengers certificateS issuOd by 
competent authorities ; 

(c) the IlWllher. of. vessels for cargo 
service a!ld whether they comply to tbe. 
Merchant Shipping Rules; and 

(d) the number of illegal poaching 
bo~ts captured in Andaman and Nicobar 
Islands and whether these are being utilillCd 
by Government and if so, for what pur-
pose? 

THE MINISTER OF TRANSPORT 
AND SHIPPING IDR V. K. R. V. RAO) : 
(a) to (d). The information is being collec-
ted and will be laid on the table of the 
House. 

Satellite Port at Bombay 

7683. SHRI S. R. DAMANI: Will 
the Minister of TRANSPORT AND SHIP-
PING be pleased to state : 

(a) whether it has been decided to 
establish a satellite port at Bombay at 
Sheva-Nhava ; and 

(bl if so, whether the details of the 
project have been worked out? 

THE MINISTER OF TRANSPORT 
AND SHIPPING (DR. V. K. R. V. RAO) : 
(a) and (b). A Master Plan for the future 
developinent of Bombay Port, taking into 
account the expected traffic aud technolo-
gical developments in the future, is under 
preparation by tbe Port Trusts' Consulting 
Engineers. The question of constructing 
a satellite port to Bombay at Nbava-Sheva 
forms part of tbe Master Plan study. The 
Master Plan is expected to be ready by 
June 1968, after which a decision will have 
to be taken and tbe details of tbe satellite 
port project worked out. 

sc!c:urity of the area. Scrapping Dr SciIeaIes lIy DellII 
S\dps pl,ing ill AndallllUl-Nleollar Islallda . Adm'lIllltntlDll 

7682. SHRl K. R. GANESH: Will 7684. SHRI M. L. SaNDHI: Will 
the Miniiter of·TRANSPORT AND SHIP- .- tlie Ministe. of HOME AFFAIRS --be· 
lING be. pleased to.-state:. pleased to state: . 

(a) the tOllil number of Inter Island (a) whether it is a ract that the Delhi 
vessels used for passenger service in Anda- Administration is forced to drop about 37 
man-Nicobar roiltes where these vessels ply schemes relating to tbe development of 
and their passenler carryiol. capacity ; UniQII Territory of Delhi; 

(b)· whether all these . vessel •. conform . (b) . if. 10, . Whether Oovcmment. ·have 
~o th~ ,!!dian Mer\:hanl ~hipp~ Rules for lalto!! slOl:k of the baCID ~!\:1J ,;ill.~ 




